FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
SHIVAM CONDEYV PRIVATE LIMITED

- ~ RELEVANT PARTICULARS
1. Name of c¢ corporate debtor SHIVAM CONDEV PRIVATE LIMITED
2. Date of incorporation of corporate | 31.05.2013

debtor

3. | Authority under which corporate RoC-Cuttack
_ debtor is incorporated / registered

4. Corporate Identity No. / Limited | U452010R2013PTC016934
Liability Identification No. of ‘
_corporate debtor

5. Address of the registered office  OU-522, 5TH FLOOR, ESPLANADE COMMERCIAL|

and principal office (if any) of DEVELOPMENT UNIT NO. 32, 721, RASULGARH
__ corporate debtor | BHUBANESWAR Khordha OR 751010 IN
6. Insolvency commencement date | Date of order: 08.10.2021
| in respect of corporate debtor  Date of receipt of order: 11.10.2021
7. Estimated date of closure of 05.04.2022 (180 days from the date of order)

insolvency resolution process
8. Name and registration number of | Name: Mr. Vinod Radhakrishnan Nair,
the insolvency professional acting | Registration No.:
as interim resolution professional | IBBI/IPA-001/P-P01352/2018-19/12083
9. Address and e-mail of the interim | Regd Address: A-108, Om Rachana CHS,
resolution professional, as Sector-17, Vashi, Navi Mumbai — 400705.
registered with the Board Regd Email: vinod@nairca.com
10. Address and e-mail to be used for | Regd Address: A-108, Om Rachana CHS,
correspondence with the interim Sector-17, Vashi, Navi Mumbai — 400705.
resolution professional Regd Email: vinod@nairca.com

11. Last date for submission of claims | 25.10.2021 (14 days from the receipt of the order)
|12. Classes of creditors, if any, under 'NA

clause (b) of sub-section (6A) of
section 21, ascertained by the 3
interim resolution professional
13. Names of Insolvency Professionals | NA
| identified to act as Authorised
| Representative of creditors in a |
| Class (Three names for each class)
4. (a) Relevant Forms and Web link: https://www.ibbi.gov.infhome/downloads
Details of authorized representatives| Physical Address: Not applicable
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Shivam Condev
Private Limited on 08.10.2021, copy made ready and communicated on 11.10.2021 by
email from courtofficernclt@gmail.com

The creditors of Shivam Condev Private Limited, are hereby called upon to submit their
claims with proof on or before 25.10.2021 to the interim resolution professional at the
address mentioned against entry No. 10. .

The financial creditors shall submit their claims with proof by el,a;fﬁﬁfc &T\eﬁqa only. All
other creditors may submit the claims with proofin person, by postx @ elé}}tronlo means.
A financial creditor belonging to a class, as listed again e emtr\/ NG. 12, shalt mdlcate its
choice of authorised representative from among t i FONBHW ptofbésibna(s listed

against entry No.13 to act as authorised representati asg infFormrCA0 1/
Submission of false or misleading proofs of claim sha enaltig.-P 20
Date: 14.10.2021

Place: Cuttack X
|

Vnnod Radhaknshnan Nair
lnterim Resolutior Professional
I/IPA-001/IP= Rm 352{2018-19/1 2083
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Coal costs to be canaries in
the mine for steel firms

QoQ profit growth in Q2 estimated to be weak; base metals may see limited impact

ADITI DIVEKAR
Mumbai, 13 October

used in making ferrous and non-ferrous

metals, respectively - are expected to
have an impact on the margins of metal compa-
nies in the July-September quarter (second quar-
ter, or Q2) of 2021-22 (FY22). Steel companies may
see margins getting swallowed up, while base
firms could stand to benefit, say brokerages.

Since metal is a cyclical sector, a year-on-year
(YoY) comparison for earnings would offer a bet-
ter picture. However, due to the ongoing Covid-
19 pandemic and last year’s low base, sequential
comparison has been taken into consideration to
delve into the pricing and volume trend.

Coking coal prices, a key raw material used in
steel-making, have risen $25-30 per tonne sequen-
tially, along with prices of other consumables.

A varied impact on margins is expected for
steel companies, depending upon their coal
consumption pattern (both domestic and
international) and share of captive resources,
add brokerages.

For Tata Steel, the country's oldest steel pro-
ducer, domestic operations may be impacted par-
tially by higher coking coal cost. Even so, domes-
tic realisation is expected to increase 32,000 per
tonne, states an Edelweiss report. The company
has a captive source of coking coal up to 25-30
per cent, which could lend support to realisations.

On a consolidated basis, however, a sharp
improvement in earnings before interest, tax,
depreciation, and amortisation (Ebitda) is
likely for Tata Steel, led by
turnaround performance of its
European operations, it adds.

For Naveen Jindal-led Jindal Steel
& Power (JSPL), despite a sharp uptick
in sales volume, its Ebitda for Q2 is
expected to be impacted by higher
coking coal and iron ore prices. On
the realisation front, steel longs have
declined 2,000 per tonne sequential-
ly, accentuating Ebitda further,
underscores the report.

JSPLs steel sales volume surged 32
per cent sequentially in Q2 and 10 per cent YoY
to hit a record 2.13 million tonnes (mt) during
the quarter. In Q2FY22, JSPL steel sales for the
first time breached 2 mt for the quarter, said the
company in its recent release.

For Sajjan Jindal-led JSW Steel, Ebitda
growth, led by higher realisation, stable sequen-
tial volumes, and reliance on exports, would be

R ising prices of coking and thermal coal -

EARNINGS
PREVIEW

TOP PLAYERS

Q2FY22E Net sales % change EBITDA % change PAT % change
(far)  YoY  QoQ (Fa)  YoY QoQ (Fr)  YoY  QoQ
STEEL
Tata Steel 59,724 63.7 13.6 19,375 217.1 20.3 11,493 658.1 27.2
JSW Steel 32,0713 719 12.8 10,599 140.1 3.2 5,701 2579 -3.4
Steel Authority of India 24,991  47.7 21.1 7,046 2704 7.3 4,217 866.0 8.2
Jindal Steel & Power 13,132 46.1 23.8 434 641 -23 2,632 191.4 3.5
NMDC 6,262 180.8 -3.8 2994 191.1 -28.3 2,274 202.0 -28.6
APL Apollo Tubes 2,850 29.4 125 222 14.8 -13.0 125 21.7 -15.2
BASE METALS
Hindalco Industries L4 717 432 8.1 6,619 356 L7 2,675 42.5-20.3
Vedanta 28,797 38.4 2.5 10,293 57.6 4.3 4504 LL6.6 6.6
Hindustan Zinc 6,360 149 -0.3 3531 196 -0.7 2,280 17.5 15.0
COAL MINING
(oal India 23,180 19.0 -0.5 L534 141 28.2 2942 -0.2 -T7.2

E: Estimates; Ebitda: Earnings before interest, taxes, depreciation and amortisation; filtered for BSE Metal Index Members

Source: Bloomberg; compiled by BS Research Bureau

key for the quarter gone by.

In JSW Steel’s India operations, crude steel
produced for the quarter under preview stood at
4.92 mt, up 26 per cent YoY, and flat from the pre-
ceding quarter. In the company’s US operations,
production was up 12 per cent sequentially.

Domestic steel prices have been muted, com-
pared to April-June, and there has been a diver-
gence between flat and long product prices, says
Systematix Institutional Equities.

Exports continue to boost sales,
with the share of exports rising to
greater than 40 per cent in Q2FY22
(from 34 per cent in the first quarter
of FY22 and 38 per cent in Q2 of 2020-
21), says JSPL in its release.

On the other hand, on a YoY basis,
net sales and profit growth for the
steel pack are expected to be strong
due to alow base and sharp increase
in steel prices.

Analysts at IDBI Capital say the
deleveraging will continue. “Higher
profits will lead to strong improvement in bal-
ance sheets of steel companies, which should
likely improve further during the second half
(H2) of FY22 in our view,” they observe.

Additionally, non-ferrous metal companies
are set to report strong performance on increased
London Metal Exchange prices and higher com-
petitiveness due to fixed coal prices.

International thermal coal prices have surged
more than 100 per cent since May to $240 per
tonne. The Indonesian low gross calorific value
coals witnessed similar trends.

This has increased the competitiveness of
domestic aluminium producers who procure
more than 80 per cent of the coal at fixed prices
from Coal India.

Anil Agarwal-led Vedanta’s Ebitda in the quar-
ter under preview is seen rising 58 per cent YoY
and 4 per cent sequentially. Vedanta is also
expected to gain from higher crude oil prices.

Hindalco Industries’ Ebitda is also seen rising
36 per cent YoY and 5 per cent sequentially.

Crystal-gazing

Between October and March FY22, domestic steel
profitability should diverge materially across
companies, given the different coking coal con-
sumption patterns and product mix.

Assuming spot coking coal prices remain
unchanged, how much of this impacts Ebitda per
tonne in the fourth quarter of FY22 will depend
upon steel price hikes in H2FY22, automotive
industry exposure, contract price hikes, volume
growth, and fixed cost absorption, along with cap-
tive coking coal and sourcing patterns, says JP
Morgan's Asia Pacific Equity Research report.

Coking coal (excluding Australian) prices rose
sharply over April-June, from $130 per tonne to
$180 per tonne and are now above $350 per tonne.
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Safety first: Split crypto holdings
between hot and cold wallets

Keep whatyou need for trading in the former, restin latter

BINDISHA SARANG

The adoption of cryptocurren-
cies by Indian investors is gath-
ering pace. According to arecent
survey by consulting firm
Kantar, a sixth of urban Indian
residents own cryptocurrencies
and 19 per cent intend to invest
in virtual tokens over the next
six months. Experts estimate
that more than 15 million
Indians have invested in cryp-
to-related assets so far.

However, with cryptocurren-
cies gaining in value rapidly over
the past year, this asset class has
become a prime target for hack-
ers and scammers.

Hotand cold wallets

Cryptocurrencies are stored in
digital wallets, which can be
either web or hardware based,
which store them in a device not
connected to the internet. Note
that the wallet does not store
cryptocurrencies per se. It holds
the key for carrying out transac-
tions. Two main kinds of wallets
are used to store cryptocurren-
cies and private keys—hot and
cold wallets.

Hot wallets are always con-
nected to the internet. Gaurav
Dahake, founder and
chief executive officer
(CEO), Bitbns, says:
“Hot wallets make it =
easier for users to carry
out basic transactions,
such as receiving and
sending tokens.” They
are further classified
into three categories
depending on the plat-
form used—web,
mobile, and desktop wallets.

Edul Patel, chief executive
officer and co-founder, Mudrex,
says: “Since hot wallets are
mobile- or web-based they don’t
require expensive physical
media for storing cryptocurren-
cies. This makes them cost-
effective. On the other hand,
since they are always connected
to the internet, they carry the
risk of being hacked.”

YOUR
MONEY

PRACTICES TO ENSURE SAFETY

m Trade via reputed
exchanges only

m Use multiple layers of
security foryour wallet—
two-factorauthentication,
email confirmation,
additional question, etc

m Confirm the source before
clicking on a link: To capture
your credentials, hackers
share a link thatlooks like
your wallet platform's login

Cold wallets, or hardware
wallets, are offline, physical stor-
age devices that have to be
plugged into a computer for use.
Dahake says, “They are safer
since they exist offline. The
Bitbns Hardware Cold Wallet
that we provide is like a sturdy
debit card that can be carried in
your pocket.”

Cold wallets have a few short-
comings though. Patel adds,
“Using them can be time-con-
suming. And they require addi-
tional hardware, which adds to
the user’s costs.”

These wallets can
reside on any electronic
device—a mobile, a
desktop, or a USB
device. One can buy
hardware wallets like
Ledger, Trezor, etc from
the market.

79,

Multi-sigwallets

A third type of wallet
also exists called multi-
sig. Avinash Shekhar, co-CEO,
ZebPay, says: “The normal cryp-
to wallets can be compromised.
If a person loses access to the
seed words, his funds get locked
forever. Multi-sig wallets are
operated by more than a single
private key.”

This wallet is like a bank
vault, which requires more than
one key to open. They allow
users to customise their poli-

page

m Many wallets offer a secret
keythat serves as a digital
signature; don'tshare itwith
anyone

m Check "payee address"
and "transaction fee" before
submitting the transaction

m Back up your crypto wallet
regularly and keep software
updated to ensure the latest
level of security isin place

cies—like two out of three
accounts must sign. Shekhar
says, “They provide better secu-
rity than regular wallets. But
they limit accessibility if one of
the signers is not available.”

Segregate your holdings

Choosing the right wallet is cru-
cial. Ashish Singhal, co-founder
and CEO, CoinSwitch Kuber,
says, “Store the bulk of your
crypto purchases in cold wallets.
Only keep the portion required
for trading in hot wallets.”

Cold wallets also encourage
investors to hold them for the
long term, which enables wealth
building. Singhal adds, “It is long-
term investments in cryptocur-
rencies that fetch the best returns
and cold wallets enable this.”

The choice of wallet should
also depend on your knowledge
level. Nischal Shetty, founder
and CEO, WazirX, says, “Beginn-
ers, who tend to get intimidated
by the complexities of cryptos,
should choose a desktop or mob-
ile wallet that has a simple user
interface provided by an
exchange.” Traders tend to be
better informed. Shetty says,
“They are also heavy investors
and hence need a highly secure
system. Hardware crypto wallets
are well suited for them.”

Early adopters of cryptos will
be better off adopting a hybrid
approach to ensure security.

gz
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Union Bank
of india

UNION BANK OF INDIA
REGIONAL OFFICE: BERHAMPUR

Gayatri Central Plaza, Near Tata Benz
Square, Zanana Hospital Road,
Berhampur-760001, Dist.: Ganjam, Odisha

POSSESSION

NOTICE

(For Imnmovable Property)

[RULE 8(1) OF SECURITY INTEREST (ENFORCEMENT) RULES - 2002]
Whereas, the undersigned being the Authorised Officer of Union Bank of India, Courtpeta
Branch under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest (Second) Act, 2002 (Act No. 54 of 2002) and in exercise of powers conferred
under section 13(12) read with Rule 3 of the Security interest (Enforcement) Rules, 2002 issued a
Demand Notice calling upon the Borrower in loan A/c mentioned below to repay the amount
mentioned in the notice plus interest thereon within 60 days from the date of receipt of the said
notice. The Borrower having failed to repay the amount, notice is hereby given to the Borrower and
the public in general that the undersigned has taken Possession of the property described herein
below in exercise of powers conferred on him/her under Section 13(4) of the said Act read with Rule
8 of the said Rules. The Borrower in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the charge of the Union
Bank of India, Courtpeta Branch for an amount mentioned below with interest thereon.
The Borrower's attention is invited to provisions of Sub-section (8) of Section 13 of the Act,
in respect of time available to the Borrower to redeem the secured assets.

COURTPETA BRANCH /
Name of the Borrower

Liabilities due as
per Notice (in )

Date of Demand it
Notice / Date Description of

of Possession Property

Borrower: Mr. P.Murali Mohan

as on 31.03.2021

%18,89,000/- [08.04.2021/|All that part of the property

11.10.2021 |consisting of land and building

Mouza: Neelakanthapur, Tahasil:

situated over Plot No.: 197/ 1741, Khata No.: 174/741, Measuring Area: Ac 0.020 dec. under

Bounded by East: House of V. Appa Rao, West: House of C.V.N. Das, North: Drain, South: Road.

Berhampur, Dist.: Ganjam, in the name of Mr. P.Murali Mohan,

Place: Berhampur, Date: 12.10.

2021 Sd/- Authorised Officer, Union Bank of India

HAVE A GOOD

BUSINESS

MORNING!

Business Standard newspaper
delivering safely to homes and offices

For details, SMS reachbs to 57575 or email order@bsmail.in

Business Standard

Insight Out

bsindia

ﬂ bsindia

business-standard.com

EDELWEISS ASSET RECONSTRUCTION CO. LTD. @ Edelweiss
CIN - U67100MH2007PLC174759 Ideas create, values protect

Registered Office : Edelweiss House, Off CST Road, Kalina, Mumbai 400098
+9122 4088 6090 / 6620 3149

CORRIGENDUM

We refer to the Sale Notice for sale of Inmovable Properties published in
Business Standard (English All Edition), Times of India (English Chennai
Edition) and Dina Karan (Vernacular Chennai Edition) on October 12, 2021
in the account of M/s. Kaleidoscope Projects Private Limited. Please take
note that the said E-Auction Notice is withdrawn with immediate effect

Sd/-
Date : October 14, 2021 . Authorised foicer o
Place :Mumbai Edel Asset R truction Company Limited.

J - -
*Sldbl
Request for proposal for hiring a HR Agency

SIDBI invites RfP from HR Recruitment Agencies for
providing the services of Customer Support Associates
(CSAs) at Branch Offices of SIDBI at select locations
in the state of Uttar Pradesh, Bihar and Jharkhand for
various non-core activities. For details of the tender as
well as its subsequent amendments/modifications,
please visit the tender page on www.sidbi.in /
https:/leprocure.gov.in/cppp.

The last date for submission of application is October 29,

2021 (1600 hours). Deputy General Manager

SIDBI, Lucknow

FORM G
MODIFICATION IN INVITATION FOR EXPRESSION OF INTEREST
(to be read with Form G dated 23.08.2021)
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE ELIGIBLE RESOLUTION APPLICANTS FOR
KSK WATER INFRASTRUCTURES PRIVATE LIMITED
Relevant particulars

.|Name of the corporate debtor KSK Water Infrastructures Private Limited

",nf” Regd. Office :- PSEB H.0.Building, The Mall, Patiala
Corporate Identification Number (CIN): U40109PB2010SGC033813
TENDER ENQUIRY No.: QQ- 1311/PO-C&S

Chief Purchase Officer/ MM, Central Purchase Organization,
E-Tender for procurement of Three Core, 11kV, stranded Aluminum
Conductor, XLPE insulated PVC sheathed, screened, armoured
km, 3Cx150sgmm-670 km & 3Cx300sgmm- 90 km.
For detailed NIT & tender specification please refer to
NOTE: Corrigendum and addendum, if any will be published
online at https://eproc.punjab.gov.in

{  PUNJAB STATE POWER CORPORATION LTD.
Contact NO. 96461 -18773
PSPCL, 2nd floor, Multistorey Building, The Mall, Patiala, invites
cable as per IS: 7098 (Part-2):2011 for sizes 3Cx35sqmm-730
https://eproc.punjab.gov.in from 14.10.2021 onwards.
C368/21

76155/12/489/2021/8856

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SHIVAM CONDEYV PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor SHIVAM CONDEV PRIVATE LIMITED

2. | Date of incorporation of corporate
debtor

31.05.2013

3. | Authority under which corporate RoC-Cuttack

debtor is incorporated / registered

4. | Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U452010R2013PTC016934

5. | Address of the registered office
and principal office (if any) of
corporate debtor

OU-522, 5TH FLOOR, ESPLANADE COMMERCIAL
DEVELOPMENT UNIT NO. 32, 721, RASULGARH
BHUBANESWAR Khordha OR 751010 IN

Date of order: 08.10.2021
Date of receipt of order: 11.10.2021

6. | Insolvency commencement date
in respect of corporate debtor

7. | Estimated date of closure of
insolvency resolution process

05.04.2022 (180 days from the date of order)

8. | Name and registration number of
the insolvency professional acting
as interim resolution professional

Name: Mr. Vinod Radhakrishnan Nair,
Registration No.:
IBBI/IPA-001/IP-P01352/2018-19/12083

9. | Address and e-mail of the interim
resolution professional, as
registered with the Board

Regd Address: A-108, Om Rachana CHS,
Sector-17, Vashi, Navi Mumbai — 400705.
Regd Email: vinod@nairca.com

10.| Address and e-mail to be used for | Regd Address: A-108, Om Rachana CHS,
correspondence with the interim Sector-17, Vashi, Navi Mumbai — 400705.

resolution professional Regd Email: vinod@nairca.com

11.] Last date for submission of claims | 25.10.2021 (14 days from the receipt of the order)

)

.|Date of Incorporation of Corporate Debtor| 26th February, 2009

w

Authority under which Corporate Debtor | Registrar of Companies, Hyderabad
is incorporated / registered

>

Corporate identity number / limited liability| U41000TG2009PTC062890
identification number of corporate debtor

o

.| Address of the registered office and principal |8-1-293/82/A/431/A, Road No. 22, Jubilee Hills,
office (if any) of the Corporate Debtor Hyderabad -500033

o

Insolvency commencement date in 1st January, 2021
respect of Corporate Debtor

~

Date of invitation of expression of interest [Modification on 13th October, 2021

(Published initially on 12th May, 2021

Amended subsequently on 28th May, 2021, 8th
June, 2021, 7th August, 2021, 23rd August, 2021)

=3

- |Eligibility for resolution applicants under|Eligible Resolution Applicants were identified in
section 25(2)(h) of the Code is available at:|accordance with DetailedInvitation for
Expression of Interest dated 23rd August, 2021.

©

Norms of ineligibility applicable under
section 29A are available at:

Norms of ineligibility were as referred to in
Detailed Invitation for Expression of interest.

=

The last date was on 7th September, 2021.
No further extensions provided.

.|Last date for receipt of expression of
interest

.| Date of issue of provisional list of
prospective resolution applicants

Issued on 13th September, 2021

| Last date for submission of objections to
provisional list

18th September, 2021

~

@

. |Date of issue of final list of prospective  [Issued on 28th September, 2021

resolution applicants

S

- | Date of issue of information memorandum, {issued on 18th September, 2021 to
evaluation matrix and request for resolution Eligible Resolution Applicants
plans to prospective resolution applicants

o

.|Manner of obtaining request for resolution|Manner was as specified in Detailed Invitation for
plan, evaluation matrix, information Expression of Interest. The Eligible Resolution
memorandum and further information Applicants have been provided with relevant
information.

o

. |Last date for submission of resolution plans| 6th December,2021(As extended from earlier date of
18th October, 2021)(subject to permissible extensions)

12.| Classes of creditors, if any, under | NA
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

13.| Names of Insolvency Professionals | NA
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)

14.| (a) Relevant Forms and Web link: https:/Awww.ibbi.gov.in/home/downloads
Details of authorized representatives| Physical Address: Not applicable
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Shivam Condev
Private Limited on 08.10.2021, copy made ready and communicated on 11.10.2021 by
email from courtofficernclt@gmail.com

The creditors of Shivam Condev Private Limited, are hereby called upon to submit their
claims with proof on or before 25.10.2021 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 14.10.2021
Place: Cuttack Vinod Radhakrishnan Nair
Interim Resolution Professional

IBBI/IPA-001/IP-P01352/2018-19/12083

Only those resolution applicants whose name was|
identified in final list of prospective resolution
applicants pursuant to Form G dated 23.08.2021
can submit resolution plan in manner laid down in|
the Request for Resolution Plan (RFRP).

17.| Manner of submitting resolution plans to
resolution professional

Estimated date for submission of resolution | 6th December, 2021
plan to the Adjudicating Authority for approval| (subject to permissible extensions)

o

19.|Name and registration number of the Name: V. Venkatachalam
resolution professional Reg No.: IBBI/IPA-002/IP-N00267/2017-18/10780

20{Name, Address and e-email of the Name: V. Venkatachalam

resolution professional, as registered Registered Address: No. 12-13-205, Street No. 2,
with the Board Tamaka, Secunderabad - 500017

Registered E-mail: vaaranasivkchalam@gmail.comy

g

Correspondence Address:

Same as Above

Correspondence E-mail:
ip.kskwipl@ibcprofessionalsolutions.com

| Address and email to be used for
correspondence with the resolution
professional

2

[N

Further Details are available at or with | Detailed invitation for expression of
interest was made available at following

weblink: http:/lwww.ksk.co.in/kwipl/

23. Date of publication of Form G 14th October, 2021

For KSK Water Infrastructures Private Limited

Date : 14th October, 2021
Place : Hyderabad

V. Venkatachalam
Reg No.: IBBI/IPA-002/IP-N00267/2017-18/10780
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